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uncovered parts of the country, would de
pend upon availability of resources for the 

. purpose In the future plans of TV expansion. 

[Engltsh] 

Policy Re. Charging Overheads In 
I.T.D.C. Units 

2944. SHRI lOKANATH CH
OUDHARY Will lhe MInister of TOURISM 
be pleased to state 

(a) Whether the Board of Directors of 
I~dla Tourism Development Corporation has 
formulated any policy on overhead charges 
leVied against each Unit of lTD C and 

(b) If so, the details thereof? 

THE MINISTER OF COMMERCE AND 
TOURISM (SHRI ARUN KUMAR NEHRU) 
(a) Yes Sir 

(b) The overhead charges are allocated 
to the indIVidual ITDC Units In proportion to 
the turnover of each unit 

World Bank AID for Leather Research 

2945. SHRI SRIKANTHA DATTA 
NARASIMHA RAJA WADIYAR Will the 
MInister of FINANCE be pleased to state 

(a) whether Government propose to 
undertake extenSive research work on 
leather. 

(b) wnether Government ha" ",ol,('ht 

World Bank loan tor Hl C' pl,rpos"c .'1" 

IC) If so the details thereof? 

THE MINISTER OF FINANCE. (PROF 
MADHU DANDAVATE) (a) to (c) Under the 
Industrial Technology Development ProJect. 
agreement for which was entered Into be· 
tween the Government of India and World 

Ba.nk on December 8,1989, there IS a com
ponent of US $ 55 million of IDA cred~ under 
which assistance Will be given to a number of 
technology service institutions to serve In
dustrial needs, and Industry to utilise the 
eXisting technology service institutIOns for R 
& D Central leather Research Institute 
(ClRI), Madras IS one of such technology 
service institutions chosen forflnanclng under 
thiS component of the project 

The various Investments tor technology 
upgradatlon & modernisation of Leather 
Industry, to be supported by the proJect, 
Include pllot plant faCIlity for Industrial R&D, 
a common faCIlities Centre for R&D and 
Industry use, and development of quality 
control and pollutIOn control methods for 
tannrng actiVities 

Abolition of Sales Tax 

2946 SHRI MADAN lAl KHURANA' 
Will the Minister of FINANCE be pleased to 
state 

(a) the views of vanous State Govern
ments In regard to abolition of Central Sales 
tax and Sales tax, and 

(b) whether Union Government propose 
to conSider the matter afresh particularly as 
a meaRS to check corruption and black 
money? 

THE MINISTER OF FINANCE (PROF 
MADHU DANDAVATE) (a) There has been 
no occasion to consult the State Govern
ments regarding the abolition of Central Sales 
tax and Sales tax 

(b) No such proposal IS under consid
eration at present 

Sale of Confiscated Sarees 

2947 SHRI RAM SAGAR (Saldpur): 
Will the Minister of FINANCE be pleased to 
state 




